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THE DEPUTY CHAIRMAN: Now
you must wind up.

DR. SALIGRAM: Thank vou.

THE DEPUTY PRIME MINISTER AND
MINISTER OF FINANCE (SHRI MORARIJI
R. DESAI): Madam, I have been hearing with
great interest and attention various criticisms
offered on the Budget for the last three or four
days. And I must thank all the Members who
took part in this debate for the interest that
they have shown in the Budget proposals for
the appreciation that has been offered and also
for the criticism, even if I do not
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[Shri Morarji R. Desai] consider much of it
justified, because one does learn a lot from
criticism that  is made, and criticism
made from different points of view.

The Budget has been prepared and placed
before the hon. House in difficult
circumstances, as is known to everybody. I
need not, therefore, go into those
circumstances. We are suffering from two
contradictory conditions in this country for the
last two or three years, recession in our
industries and inflation of prices. These are
both very contradictory conditions. And when
one takes measures to fight one, these
measures are contrary to the measures which
are required to fight the other. One has,
therefore, to balance both and see that both the
conditions are improved so that we can go
faster ahead in order to develop programmes
in future which have become sluggish for the
last two or three years.

There has been a criticism from an
ideological point of view in some quarters;
from practical points of view from some other
quarters. I must say that I have not considered
ideological grounds alone in making this
Budget because that would not be a safe way
of dealing with such a difficult problem nor an
efficient way of doing it.

Ideologically, it is possible some may call it
reactionary and others may call it radical and
yet nobody will be satisfied because it is not
possible, under the circumstances that are
obtaining in this country, to make an
ideological budget by any stretch of
imagination from any ideological point of
view.

It has been described as a status quo
Budget also. I have no quarrel with it. It
requires more capacity, more efficiency and
even more careful consideration to maintain
the status quo when everything is sliding
down, and if at that time, young people in a
hurry try to deal with it. they will only commit
suicide and not prolong life. Therefore, one
should have greater consideration in this
matter and not go merely by ideological
grounds. If a person is ill for a long time and
wants to be a wrestler immediately, I think he
will die, He will not become even
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healthy, let alone be strong enough to wrestle.
This is what is forgotten by some of my
friends. I do not say that they are criticising in
order to criticise us out of any motive which
are not friendly. But ultimately, when this
Budget has got to be criticised or appreciated,
one has got to do it in an objective manner
considering all the circumstances which are
prevailing. The problem, therefore, before me
and the Government has been how to fight the
recession, that is, remove recessionary
conditions, and how to bring down the prices
to a proper level so that conditions of life
become better and more satisfying and take
away the harassing thoughts which overcome
practically all people because high prices
affect everybody whether one is rich or poor.
Of course, the poor are harassed far more. But
the rich feel greater harassment because they
have got greater care of money than the poor
and. therefore, they feel even more harassed. I
do not have much sympathy myself because
accumulation of money is not a very happy
trait in human nature and yet it is there. But
for the bulk of the people these are the
conditions which are very harassing and we
have got to see that these conditions are
improved.

Prices have got to be brought down to a
proper level. But it is not easily done as is
casily thought or easily said. Prices have risen
mostly because of food prices rising in this
country in the last two or' three years, more
than at any time in the past. In a developing
country, as I said some years ago, prices do
rise to some extent as conditions improve. But
that is a gradual rise which is absorbed in the
process of development and does not create
any difficult conditions for any sections of the
people. But these prices have risen abnormally
and have created very difficult living
conditions for many people in this country.
This happened because two years have been
very bad years for the agricultural conditions
of mntiy such as were not seen in the last
hundred years. People are also forgetting that
it is not only these two years which have been
so bad, but out of six years, after the second
Five Year Plan, five years have been poor
agriculturally. At the
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end of the second Five Year Plan we did
produce what we had targeted for; we did
produce 82 million tonnes of food when we
had targeted for 81 million tonnes. Therefore,
the production was as we had planned. People
forgot these and criticised that our Plans were
not fulfilled in this matter. That is not a
correct statement of facts if facts are taken
into consideration. The critics have seldom,
specially critics who criticise in order to
criticise from an ideological point of view,
any care for facts.

After that, for three years continuously we
had just about or less production than in the
last year of the second Five Year Plan; it was
less by 1.5 to 2 million tonnes in two years.
Then in the fourth year we had 89 million
tonnes of food which was 7 million tonnes
more than in the last year of the Second Five
Year Plan. But that was immediately followed
by two years of very low agricultural
production because of severe famine
conditions in Bihar and U.P. and several other
States but on a smaller scale than in Bihar and
U.P., and we "lost" 30 million tonnes of food
in these two years which is forgotten.

Madam, when people say that we have
harmed the agricultural economy of this
country they are forgetting that the import of
P.L. 480 foodgrains has not been a bar to
agricultural ~ production  here  because
agricultural production has gone on increasing
in this country from year to year except in
these five years out of the last six years
because of weather conditions and not because
of any default on the part of agriculturists or
the Government. If it is argued that
Government could have done more than it had
done in the past in the agricultural field, that
argument can certainly be made. But even
there it should be seen whether in the
circumstances in which we have been working
it was possible to do more than what we have
done. It is not merely investment of funds
which will give us agricultural production as
some people seem to think. Agriculture is the
concern of more than 60 million families in
this country and they
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are all  individual cultivators and
agriculturists. They are all free to do what
they want, and if they are not free to do then
agriculture will not even go ahead. It has
been the experience even in the Communist
countries where collective farming is there
and individual freedom of the agriculturist
has gone that agriculture has not improved. In
Russia after 50 years they have not become
completely self-sufficient even though that
country is seven times our size and their
population is half of our population.

SHRI C. D.
Less than half.

PANDE (Uttar Pradesh):

AN HON. MEMBER. One-third.

SHRI MORARIJI R. DESAI; Not one-third.
It is less than half. One may call it 2/5ths. But
in Yugoslavia where they have adopted this
method, they have gone ahead and they have
made agricultural production better. Therefore,
in this country we have got to consider how
to make the 60 million families work in a
manner which will raise our agricultural
production twice or thrice or four times of
what we are producing today. This will be
obvious from the fact that our rice production
is 800 to 900 Ibs. on an average from the whole
country. In Japan it is 4,000 Ibs. on an
average, and we have land of better quality
than in Japan and also our agriculturists work
harder, and yet we have lapsed into bad
forms of cultivation on account of some
centuries of foreign domination in this
country and neglect and bad treatment of the
actual agriculturist population. We have,
therefore, during the Jast 17 or 18 years taken
all measures in order to make our land policy

more realistic and rational and tried to see
that the agriculturists come into their own
and are enthused to produce the

maximum that the land is capable of giving.
It can be said that the measures that we
have taken are not enough. But is it realised
that in a free country as this is, with democratic
methods, it is not possible to go with a steam-
roller to make everything smooth? We have
got to see that people are enabled to adjust
themselves. And that is what is being
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[Shri Morarji R. Desai] done. In several
areas in this country, in most of the States,
land reforms have been introduced and
things are proceeding further, and I think
within a few years we will be able to have
satisfactory land conditions throughout the
country. It can be made faster, but then it
depends upon our capacities also; and the
capacities also cannot be increased
overnight simply because one asks for
it. Yes, one can ask for anything, speak
as best as one wants to do and that, too only
in invectives, not in philosophy, not on good
things of life. That requires a great amount of
training for several years before one can learn
it. But the other thing—to abuse—one can
learn in  five minutes from anybody.
Therefore, these are all arecas where some
time does elapse before we can have the
results that we want to have. Yet, we must
not be complacent because of these factors.
We must, therefore, constantly go on goading
ourselves to faster and faster action and
greater and greater  dynamism, and from
that point of view I value the criticism that is
offered, even if it is impatient, because that
will not allow the Government to rest on its
oars, because there is much more to be done
than what has been done. Yet, we must
realise that we are producing more in
agricultural production than what we have
done before. Instead of 55 million tonnes of
food which we were producing 15 years
ago, to-day we will be producing 95 million
tonnes of food. It is not all absorbed by the
population increase. The  population
increase has been 25 or 30 per cent. The in-
crease in food production has been 80 per
cent. Therefore, it is no use saying that all of
it has been absorbed by the population
increase. Yet, why are you in the necessity of
importing, this is a question that 19 asked.
We must realise that we were not consuming
all that a human being has to consume
because the conditions were very low. We
forget the conditions in which we were in
1946 and 1947 when became free.
There were millions of people in this eountry
living inside forest areas and hilly areas who
did not get any foodgrains  for four to six
months in a years. They lived only on herbs
and
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roots. That was the condition when we
became free. All these people are now
getting cereals and foodgrains. There is not
one man who is not getting it. Yet, I cannot say
that all of them are getting all that they require.
We have not certainly come to that condition.
But to say that in the last 20 years, we have not
done anything, that in the last 20 years, things
have not changed at all, that we have not made
any progress, is only to apply blinkers on one's
eyes and to put, I think, acid in one's ears. That
is all it means. It does not mean anything else.
One has to see the evidence of one's eyes and if
you do that, you will see that there has been
progress in all directions. Yes, one can say,
that the progress is not enough, that it is
not  satisfactory. That I can understand. But
when one says that we have not advanced, I am
afraid that criticism will not be helpful at all
because it will not enable the person who has
got to do the work to have a proper sense of
proportion. It is, therefore, that I beg of my
friends to be more objective and more realistic
in this criticism; then it will be more effective. I
am quite sure that the purpose of the criticism
that is made is to have better conditions,
better efforts and better progress. But if
people are trying to do their level best and if
that only meets with complete condemnation
and no appreciation whatsoever, then it will not
be possible for those who are working to put
greater effort in the task in which they are
engaged. This is also a factor which all of us,
whatever may be our political views, have got
to take into consideration, if all of us have
the interests of the country at heart. It is no use
trying to make somebody run when he is
already running. If you make a horse run faster
than it is capable of doing and go on whipping
it, the horse will fall down dead, it will not
draw the carriage further. This is an experience
of life which everybody has. We should not
forget it. One applies it to oneself, but one does
not want to apply it to others. This is not a
realistic way of approaching it.

SHRI LOKANATH MISRA (Orissa); We
have to change the horses,
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SHRI MORARII R. DESAI: Nobody
objects to the desire of people to go to heaven.
But they must go to heaven themselves. |
cannot send them to heaven. I cannot oblige
my hon. friends to get them yoked to the
carriage if they have not the capacity to do so.
Therefore, it is for them to go. If [ have stood
in the way, then they can object to this
Government's doing so. On the contrary, it is
to the credit of this Government that it has
always afforded the fullest opportunity to my
hon. friends opposite to defect us and this is
what has been proved in the last elections.
Nobody can deny it. But if they are not
capable of delivering the goods, why blame
us? ...

SHRI BANKA BEHARY DAS (Orissa):
You are not allowing.

SHRI MORARIJI R. DESAI: Who is not
allowing?

SHRI BANKA BEHARY DAS: It is the
Congress Party.

SHRI MORARII R. DESAI: The Congress
Party can be abused and finished. If that
makes my hon. friends better, I am prepared
to get out. But that will not make them better.
On the contrary, it will make them more
useless. It is only the Congress which has
given this sense to my hon. friends. It is the
Congress which has given . . .

SHRI BANKA BEHARY DAS: That was
a different Congress.

SHRI MORARIJI R. DESAL: . . . training to
all these people who are renegades.

SHRI BANKA BEHARY DAS: That was
a different Congress.

SHRI MORARIJI R. DESAIL They are
different. The Congress is the same. That is
the difficulty. It is to the credit of the vitality
of the Congress that it supports all kinds of
people and considers them very friendly. It is
they who do not consider us friendly. We
consider them friendly. I consider them all as
my brothers. Tf they do not consider me as
their brother. I am not bothered, because how
can I give up mv brothers? They may give me
up. That does not mean anything to me. But I
am certainlv bound to po'*t out to them as a
brother

MAR.
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"Please have some more sense." If you do not
want to have, all right. But if you want to
destroy me, destroy me; but do not destroy
yourself. That much I am entitled to tell you. I
do not want to destroy you at all. On the
contrary, he would be a perverse man who
wants to destroy his own fellow-beings. The
Congress can never do it. Therefore, this is a
matter where there should be a common cause.
Let democratic processes function. Here also,
if democratic functioning is not being taken to
who is responsible for it? It is said that in
Bihar or in Bengal or in Punjab, things have
broken down. Who is responsible for it? It is
my friends in the Opposition who have no
regard for the Constitution, who are
encouraging all kinds of disruptive tendencies,
who are making Speakers do things which they
should never do, which no civilised country
has ever seen. And they are the people who
say that the Constitution is not being
considered by this Government!

SHRI SUNDAR SINGH BHANDARI
(Rajasthan): You check your Governors.

SHRI MORARIJI R. DESAI: The Governors
have functioned far better than my hon.
friends. They are working under the most
difficult circumstances. They do not want any
Governors. 1 know that. They want anarchy.
But anarchy is not a thing which will do them
any good. They require even more Governors
than there are at present. That is the difficulty.
That is where they ought to have more wisdom
in this matter. They should be helped about it.
Otherwise, they run amuck. What else is
happening? Who destroyed their Ministries?
Not the Congress. Why are they falling out
amongst themselves? It is because they differ
amongst themselves far more than they differ
with us. As a matter of fact, we are the
cementing force for them. If the cementing
force disappears, thev will all fall apart and
will go into the dustbin. Nothing else will
happen. Therefore, this is a matter which
ought to be considered. Do not try to hurt
yourselves that wav. Re strong but
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[Shri Morarji R. Desai]

do not enable yourselves to be reduced to
ashes and to dust. That is all that I want to
plead with my hon. friends. Therefore,
Madam, let this Budget be considered from
this point of view. What have we done?
Deficit financing is objected to. Well, I am
also not at all happy with deficit financing. I
said that last year; when I said last year that I
do not want to indulge in deficit financing, I
am told, today "You made a promise, you have
broken that promise." I do not know whether
they have any value for words. I had said in
this very House in August that I could not
guarantee that there would not be deficit
financing at the end of the year, conditions are
difficult, I am trying to see that there will not
be deficit financing, but I am not able to say
that at the end of the year there will not be. In
spite of saying all that, if people say I had
promised, I can only say that they do not
understand what the meaning of the word
'promise' is or perhaps they are only attributing
this to me. So, there is no justification for
saying that kind of things. Today if I have
come forward with deficit financing, I had to
do so because, if I did not do so, our economy
would have gone backwards. If you take away
Rs. 300 crores from this Budget, then so many
functions will not be performed and, therefore,
the economy will slump further and we cannot
have more development. But we have to have
development to some extent and therefore we
have to keep up that tempo and we cannot
lessen this expenditure.

Then it is argued that there can be savings
by having economies in our expenditure. Year
in and year out this has been repeated. But my
hon. friends refuse to understand what is non-
Plan expenditure, what is non-developmental
expenditure, what is Plan expenditure, what is
contained in it. They still go on arguing as if
non-Plan expenditure is something redundant,
non-developmental expenditure is something
redundant and that it can be removed as one
likes; the Plan expenditure is only develop-
mental expenditure which is taken in the Plan
but the rest of the expenditure which is
continuing expenditure
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becomes non-Plan expenditure. How can
everything go? And the biggest items in this
expenditure are Defence, Police, Education
and all the running expenditure which is there.
Now the interest charges are to be paid. How
can you lessen that? Of course, one hon.
Member says "Disown debts." Well, it may be
their life, it is not our life, it is not the life of
this country to disown debts. I can understand
an argument "Do not make debts". But when
they say "Disown debts to America or to
England", do they also mean that I should
disown debts to Russia? There they will say
"Have more debts from Russia." That they will
never mind. What sort of objectives or
standards they have, I do not know. Therefore,
Madam, there is no question of disowning
debts by this country. Even if the whole world
disowns, this country will not disown. That |
think is a thing of which we can always be
proud. If my hon. friends do not want to be
proud of the country, it is their business, but I
certainly cannot subscribe to that kind of
theory. Therefore that cannot be reduced.

Now there remains only administrative
expenditure which one can reduce. Well, there
also one cannot reduce in a manner where you
will say that two-thirds or one-third or half of
the establishment will be put on the streets.
My hon. friends will shout louder than
anybody else if I try to do that. In the present
conditions where unemployment becomes a
major  problem I  cannot increase
unemployment. That also has to be
considered. Then again it cannot be done by
fits and starts; it has to be done on a scientific
basis so that the work is done better after
retrenchment than before. Therefore it has got
to be studied and it is being studied by the
ARC and as soon as we receive those
proposals, we will certainly set ourselves to
that task and economies will come about. But
how many crores of rupees can be saved that
way? One can save at The most Rs. 15 or 20
crores. How will that resolve my difficulties in
the Budget? That is what I want to understand.

Then the Defence budget attracts the
attention of many of my friends.
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Well, the Defence budget has increas- I ed and
everybody has asked for in- I creasing it;
everybody wants that I Defence should be
strengthened. Even if they do not want it, I
want that the defence of this country must have
first priority above everything else, because
unless we exist and exist freely, what is the
good of saying that we can improve? A dead
man has no use for anything, and that will be
the condition of this country. Therefore there
cannot be any question of lessening our
Defence expenditure. It can be argued that we
can economise consistently with our defence
capacity remaining intact or making it better.
That is constantly being looked into. Last year
also we had economised in certain spheres. We
had certainly saved a few crores of rupees, but
they have again been utilised for strengthening
our Defence. That is not. seen by my hon.
friends. Therefore they do not know that this
expenditure has been economised. We have
done that also in civil expenditure, civil
administration, but the Administration goes on
expanding from day to day and there are
expansions in every area and we have got to do
it, because we are not dealing with a static
community, we are dealing with an expanding
community, a dynamic community; we are
dealing with dynamic problems. Therefore we
have got to go on having more and more
activity everyday. Yet we say that the
Administration should remain static and
should remain confined to few numbers. I
think that is not a realistic presentation of
facts. Therefore whatever economies are made
they are absorbed. For example, in my
Ministry we have saved several items of
expenditure and yet we have had some n°T
items of expenditure where we have utilised
them. We have not had new staff. So, we have
done that. Therefore no economy will be seen
in the Budget itself because we have utilised
that. This is how these things are being done.
We are going to have surplus staff in Excise
because we are making new arrangements for
Excise. I am taking away the Excise staff from
individual units. That staff ewill be utilised for
something else for the present; the rest will go
away as people retire. But I cannot imme-
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diately put them on the streets. Therefore it
cannot be seen immediately but in course of
time, in the process of doing all these things
this all will be effective. That is how things
are done. Therefore, there is not that much
scope for retrenchment or saving any money
as is argued by several hon. friends. Then
what else is left?

Then it is said that there should be massive
mobilisation of resources. It is a very good
phrase no doubt. But how is that massive idea
to be brought into effect, in what field? How is
that mobilisation to be done? That also ought
to be pointed out. When I have brought in
some measures only for about Rs. 65 crores,
one hon. Member argues for one item, another
for another item, the third for a third item and
like that if you take away all the items, then all
should go. So how is this mobilisation to be
done? The conditions today are such that we
cannot have taxation which will disrupt our
economy  further.  Psychologically or
otherwise, therefore, there is no scope. There
is no scope this year for having more taxation
than what I have already inflicted on this
country today. Therefore if we have to see that
our development programme goes on to the
minimum extent that is absolutely necessary,
that agricultural production should go up, that
our education should not suffer, that social
services should not go down, then deficit
financing was the only course. When prices
are going down because of good season—well,
it is said that prices are not going down in
some quarters. That is also true, because ration
prices have not gone down. But the other
market prices are going down. They will have
an effect also on rationing in course of time as
things go by but we have seen that the index
has gone down that way, by 10 per cent, and
therefore, on the whole, they have come down.
Therefore, if they come down precipitously,
that also will be a difficult matter. That also
cannot be allowed to ho done because, then
agriculture will suffer instead of going ahead
and this also has got to be seen. Therefore,
deficit financing, under these conditions, is
not going to lead to inflation



5735 Budget {General)

[Shri Morarji R. Desai]

of prices but will be helpful in breaking the fall
in prices so that it does not harm us but it helps
even the going down of prices. This is how
deficit financing has been considered advisable
this year. If I take to deficit financing, then I
am told that I have gone back on my promise.
When I say: 'l do not want to have deficit
financing'; my friend says: 'No. no, deficit
financing should be indulged in." When it is
taken to, then it is said it is not for this or that.
This will always happen. There will be always
two or three theories in economic matters and
therefore one cannot reconcile all of them but
what [ am trying to do is to benefit by all of]
them and take the best of them wherever I can.
Then it was said that I am trying to satisfy all
the parties and therefore, I have satisfied none.
Please do not think that I am trying to satisfy
anybody or flatter anybody. I have never tried
to do that. What I am trying to satisfy is
satisfying the needs of the situation to make the
economy better. Beyond that I am trying to
satisfy nobody and I am quite sure that at the
end of it, when the results are seen, the people
will be satisfied and on the whole therefore, I
am happy that the Budget has been received
fairly well, as well as it could be received
under these conditions and as well as any
Budget can be received. No budget can be
praised by everybody, because then it ceases to
be a budget. It is bound to be criticised in some
items or the other and therefore to sav that this
Budget is no budget at all would be entirely
wrong. It is a budget, nobody can deny. It may
not be satisfactory but it is a budget. How can
anybody deny it? This is the kind of criticism
that one hears. Well, it is all right. It is also an
education for them and it is a good thing they
say that because that shows the hollow-ness of]
the criticism.

Then I would go on to certain measures of
taxation which have been criticised. The
greatest criticism has been offered to the rise
in the postal rates. I cannot say, and I have not
said, though it has been tried to be alleged,
that it does not affect the poor at all. It does
affect the poor
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because the poor will have to pay more for the
post cards that they write. I only said that the
poor are using it less than the others. That is
all that 1 said and it will affect therefore
mostly the other people but it will affect the
poor to some extent which they will have to
put up with. This is a service which we are
getting and the service must pay for itself. We
cannot go on every year suffering losses for
the services that we are giving to the people
and if we want to do that, then taxation will
have to be from other quarters that will have
to be found. The P. & T. Department cannot
go on suffering losses from year to year and
we have to make it up.

SHRI LOKANATH MISRA: Were you
losing on the whole on the Department?

SHRI MORARIJI R. DESAI: We shall be
losing Rs. 23 crores next year.

SHRIMATI SHAKUNTALA
PARANJPYE (Nominated): On post card
itself it is making some profit.

SHRI MORARIJI R. DESAI: On post card
we are losing more than Rs. 7 crores. Even
now, after raising the rates, we will be losing
something. I am not going to make up the
whole of it and I will take out from telephones
and other things but not from post card itself.
On the whole we have just increased the rates
in such a manner that the loss from the P&T
Department is made up and no profit is made.
That is how "the rates have been increased and
there has to be a relation between post card, in-
land letter and the full letter and this is how the
whole thing has been maintained. If one raises
from six paise, one has to rpise it to ten, other-
wise it does not become the metric system
Then the metric system goes away. It goes
wrong. How long are we going to go on with
the old system? The metric system has got to
be brought in fully and at some stage it has to
come in.

SHRI SUNDER SINGH BHANDARI: You
could have reduced it to five paise.

SHRI MORARII R. DESAI: Even there,
the expenditure on post card
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is nearly thirteen paise, not ten paise.
Therefore it is still within that. The metric
system is very relevant. My friend seems to
think that figures have no meaning. Then
there will be no budget. You will not be able
to understand the Budget if the figures are not
all right and easily understood. The metric
system enables the people to understand it
much more quickly and therefore the metric
system has got to be made a reality and we
cannot go on into a mixture all the while.
Therefore six paise had to be taken to ten
paise.

SHRI M. N. KAUL (Nominated): A great
Chancellor referring to the decimals once
said: "What are these damn dots?"

SHRI MORARJI R. DESAL: Well,
Chancellors have got to say things as suit the
occasion. Whatever [ say today may not be
applicable to what I say next year. That is
always possible because the circumstances
will be different and considerations will be
different. The arguments will be the same.
There will be permute tions and combinations.
That is all that will happen but the facts go on
changing and therefore the remedies go on
changing but the language cannot go on
expanding every time. Therefore the language
has a limited use and one has to give the same
arguments sometimes suiting one and
sometimes suiting the other. I have frankly to
admit it.

That the most curious argument that I heard
was about chocolates— that t am depriving
the children of chocolates. How am I
depriving the children of their chocolates? I
am only putting more burden on the fathers
who want to give them chocolates. Let them
do so. They can afford it. Which poor people
are giving chocolates to their children, I would
like to know. I do not think and if these people
want to have it, they will have it but let them
pay somewhat more for it what is wrong any
poor person has ever had himself any
chocolates, much less the child with it? On the
contrary this will take the burden on to the
rich who will pay for the poor. Lemon drops
are talked about. Lemon drops produced by
the unorganised sector are

1968] 1968-69 5738

not taxed at all. What is taxed is the organised
sector that prepares this by power on a larger
scale and not the small people who prepare at
home. They are not being taxed at all.
Therefore there should be no feeling in this
matter that I am depriving children of
anything. Of course this is a very easy
argument to appeal to me that I am annoying
children also and there are people who have
made children write to me to some extent but
there have been only a dozen children and no
more who have written to me. They have all
come from a class which uses this and not
from a class which does not use it. Therefore
this also a matter where there is no question of
hurting the poor people. Yes, in the matter of
post cards I said it does hurt the poor to some
extent but I cannot afford to take it away
because of the consideration which I have put
before hon. Members.

Then it was said that the rich have become
richer, though the poor have not become
poorer. That was said by Shri Shah. Does it
mean that development means that all those
who are in good condition will remain at a
standstill until all other come up? How is that
possible? If we want to increase the prosperity
of the country which can be then snared by
everybody, more money will have to be raised.
Who will raise this money? Those who are
capable of raising it will raise. We can take it
from them but it has to be raised and it can be
raised only if they share a little of it and if they
are deprived of it all, why should they work
and why should they raise it? It is 6aid that it
is only the working classes who produce
everything. True, the workers are the
backbone of the whole thing but the backbone
cannot remain in isolation in a body. If the
ribs, legs, hands and the mind go away, then
the backbone only will be left and will be
burnt; nothing else will happen. Therefore the
workers also have to be supported by others.
And if those others do not support, then what
will happen? That is what has to be
considered. If, suppose, there are a strong
person and a weak person, and they both
strive to become
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person has to help the weak person to become
strong. But if the strong person becomes
weaker, how will he help the weak? If both
work together, if both take the exercises
together, the strong will become stronger and
the weak also will become stronger not as
strong as the other man. But a time will come
when the strong cannot become stronger
beyond a certain limit, and the weak will go on
becoming stronger and stronger till he
overtakes the other person. That is how we can
equalise, but we cannot chop off the heads of
some so that others may have more heads.
That is not possible. You cannot weaken
somebody in order to strengthen somebody.
Yes. you can take advantage of the strength of
another man, and that is what we are trying to
do. If out of an income of Rs. 20 lakhs I take
Rs 17 lakhs, does it mean that I am taking
less? If you take more than thtit, then he will
not earn more than that—why has he to exert
himself? And is it argued that only labour
counts and brains do not count at all, or
knowledge does not count at all, or technique
does not count at all? All these count, more
than even labour. Labour is very vital and
essential and it must be cared for; it must be
given its full due, even a little more than its
due; 1 agree to that. But to say that alone
should remuin and others should disappear is
something extraordinary. Then even the
Ilabour will disappear first of all; it wan't even
survive. 1. P.M.

SHRI NIREN GHOSH (West Bengal):
Labour can become the owne r.

SHRI MORARIJI R. DESAIL If my hon.
friend thinks that his hands and feet can
govern his mind, he is very much mistaken.
But that is what is happening here. He uses his
hands or his feet mucr more than his mind. He
uses his tongue even much more than his
mind. That is quite true. But then what a
spectacle it makes? It makes a different kind
of spectacle. Therefore all have to be used in
their proper sense of proportion; they cannot
be used in other senses of proportion. Lungs
are not the only thing.
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Lungs have to be used properly; otherwise
they destroy the body. That also has got to be
borne in mind. Mind has greater relevance in
this matter.

SHRI NIREN GHOSH: 1t is only because of
that you have risen from a mere Deputy
Collector to the position of the Deputy Prime
Minister.

SHRI MORARIJI R. DESAI: Well, I was a
Deputy Collector, but my hon. friend forgets
that before I was a Deputy Collector I was
even a pauper. That is no shame for me. If my
hon. friend was something else. he is welcome
to it. This is how he values labour. This is how
he values my position. As the hon. Member
has become a Member of Parliament, therefore
he has not become an angel. That also has got
to be realised. Therefore to be a Deputy
Collector was no shame for me, and if my hon.
friend has only this cheap argument to give
against me, it only shows how much he has
been impoverished in his arguments. This is all
that I can say. Why should one want to enter
into an argument over this? There is a Sanskrit
saying:

TET AET A A AT 4T
I do not Ef.‘e_-[SEHTUT'JI

e 99T because it is according

to that that the language is used. Then let it be
used. Why have I got to say anything else? He
is welcome t0 be honest in things he believes
in. But why should he not grant that I am also
honest in what I believe?

SHRI NIREN GHOSH: No body disputes
your honesty, that you honestly believe in
serving the monopolists, that you are
influenced by them.

(Interruptions)
SHRI MORARJI R. DESAI: The only
difference between the two honesties is this

that my definition of truth is one, their
definition of truth is another.

SHRI C. D. PANDE: They have no truth at
all.

SHRI MORARIJI R. DESAL I believe in
truth, in what is fact, in what

want 1

» BAY | | say
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exists in what is right, what is correct. His
definition of truth is: whatever suits him is
truth; whatever serves his purpose is truth.

SHRI BHUPESH GUPTA (West Bengal):
Whatever Shri Atulya Ghosh tells you is
truth.

THE DEPUTY CHAIRMAN: Please allow
him to proceed.

SHRI CD. PANDE: Please do not disturb
him.

SHRI MORARIJI R. DESAI: My hon.
friend, when he shouts, he is justified. If 1
shout, then he says I am rowdy.

SHRI BHUPESH GUPTA: No, no, who
says?

SHRI MORARII R. DESALI: This is all that
he will say. But this is not the way to judge
matters. Let there be equal standards applied
to everything. This is what I believe in, and
this is what my hon. friend does not believe in.
What is the definition of people? People are
those who are with them. Those who are not
with them are enemies of the people. This is
how they argue. It is we who are stupid if we
are taken in by their honesty. This is all that
we have got to consider.

SHRI NIREN GHOSH: The entire country
now knows who are with the people.

SHRI MORARIJI R. DESALI: Now it is said:
Why are we not making progress and why are
we coming to this grief? We are making
progress. Why are we not making quicker
progress? Why all these different kinds of un-
seemly things which are seen in this country
and what comes in the way of production
also? These are all things which are a result of
the violence in the air, which is fostered by
my hon. friends, some of them. Constantly
they go on doing it, not only outside, but even
in the House. That is what is being done.

SHRI BHUPESH GUPTA: Mr. Gill is your
man.

SHRT MORARIJI R. DESAIL Yes, yes, |
know, he was first your bed mate. He was in
the Ministry with
you.
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SHRI BHUPESH GUPTA: And you cannot
control his violence.

SHRI MORARII R. DESALI: Let my friend
not forget what he is capable of before telling
me anything. He alone has a right to throw a
stone. He is completely innocent, and my hon.
friend cannot consider that he is in the wrong.
I have never claimed innocence myself, but he
is trying to claim innocence. This is my worry
and this is what he ought not to have done.
This is all that I plead with him. I am not
pleading anything else with him. I am not
considering myself a better man than he, but
he considers himself a better man than I.
Anyway I have no quarrel in the matter.

SHRI BHUPESH GUPTA: I consider my
philosophy better, the philosophy of
communism.

SHRI MORARJI R. DESAI: My hon.
friend hides all the philosophy in his ear
phones so that nothing like philosophy comes
in, and he is not to hear the voice of others.
He only makes others hear his voice.

SHRI BHUPESH GUPTA: Even so I have
made no impression on you.

SHRI MORARIJI R. DESAI: I know what
impression he makes on me, and he also
knows what impression I make on him. He
says he runs away when I come to speak. I do
not know why he came in just now. Perhaps
he has forgotten. The other day he had said
that I come in when he is speaking, and he
goes away when I speak.

SHRI BHUPESH GUPTA: On a point of
personal explanation, Madam. I am guilty. I
have committed a misadventure. Having
entered I find Mr. Morarji Desai is speaking. I
am so shocked that I cannot even leave now.

SHRI MORARIJI R. DESAL If my hon.
friend had not the gift of the gab he would not
be where he is. Therefore he can always use
words as he likes, but ne cannot now get over
a sentence with which he tried to produce an
effect on that day, namely that I come in when
he is speaking. 1 am therefore attracted
towards him, which he cannot forget. He
himself admits that I have a feeling for him,
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[Shri Morarji R. Desai] and he himself
admitted that when I speak he goes away, but
now I am happy that I have excited some feel-
ing in him that he has come into hear me, and
I think this is a very pleasant thing that this
debate has done, particularly good.

SHRI BHUPESH GUPTA: If you are
provoking me to go away, I shall do so.

SHRI MORARIJI R. DESAL I only hope
that the shock from which my hon. friend
suffers just now will last for ever.

THE DEPUTY CHAIRMAN : The House
stands adjourned till 2 p.M.

The House then adjourned for
lunch at ten minutes past one of the
clock.

The House reassembled after lunch at two
of the clock, The VICE-CHAIRMAN (SHRI M. P.
BHARGAVA) in the Chair.

THE APPROPRIATION (VOTE ON
ACCOUNT) BILL, 1968

THE APPROPRIATION BILL, 1968

THE DEPUTY MINISTER IN THE
MINISTRY OF FINANCE (SHRI
JAGANNATH PAHADIA): Sir, I beg to
move:

"That the Bill to provide for the
withdrawal of certain sums from and out of
the Consolidated Fund of India for the
services of a part of the financial year 1968-
69, as passed by the Lok Sabha, be taken
into consideration."

THE VICE-CHAIRMAN (SHRI M. P.
BHARGAVA): You can move the other Bill
also and speak on that also.

SHRI JAGANNATH PAHADIA: With
your permission, Sir, I beg to move:

"That the Bill to authorise payment and
appropriation of certain further sums from
and out of the Consolidated Fund of India
for the services of the financial year 1967-
68, as passed by the Lok Sabha, be taken
into consideration."

SABHA]

Appropriation
Bill, 1968

Sir, this Appropriation (Vote on Account)
Bill, 1968 arises out of a sum of Rs. 736.85
crores voted by the Lok Sabha on the 14th
March, 1968, in accordance with the
provisions of article 116 of the Constitution
and Rs. 2,203.90 crores in respect of ex-
penditure "Charged" on the Consolidated Fund
of India as shown in the 'Vote on Account'
Statement which has already been circulated to
hon. Members. As the House is aware, it is
usual to seek approval of Parliament for two
months' supply pending the completion of the
procedure for the Voting of the Demands for
Grants for the whole year and the passing of
the connected Appropriation Bill. The
provision indicated in the Appropriation Bill
broadly represents one-sixth of the whole
year's gross requirements as provided for in
the Demands for Grants except in a few cases
where the expenditure is not uniformly spread
over the year and larger provision is required
to meet the likely payments during the months
of April and May. The items where larger
provision is required have been detailed along
with the explanations for the additional
requirements in the Introductory Note to the
Statement of "Vote on Account". However, |
shall mention only the requirement under
Repayment of Debt because a larger amount is
involved.
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Repayment of Debt relates to "Discharge of
Treasury Bills". These Bills are issued in
favour of State Governments, Banks and other
parties as short term borrowings by Govern-
ment and in the form of ad hoes in favour of
the Reserve Bank of India for augmenting
Government's cash balance from time to time.
These bills have a maturity of 91 days and
unless discharged on maturity are notional ly
shown as repaid and simultaneously re-
invested. An "On Account" provision of Rs.
1,750 crores has been sought for discharge of
Treasury Bills issued in the months of
January-February, 1968. The balance of Rs.
158 crores is for discharge of 3| per cent
National Plan Bonds (Fifth Series) 1968,
maturing on 12th May, 1968 and for expired
rupee loans included Five Year Interest-free
Prize Bonds.



